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Re. COMMUNAL RIOTS IN VARANASI
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¥ Fgi =av q:ar% ? You are trylag to
topple down the Government. We Kknow
what you are doing. You send your people
this way and that way. These people are
creating this  sltuation there, They are

doing all this.
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DR. RAM SUBHAG SINGH (Buxar) :
We read yesterday in the newspapers the
the statement of the Governor that he could
intervene only when the law and order
situation broke down and today this

Varanasi news has come, Let us know
how the communal riot broke out,

s} gersez wga  F9 w1 AN
agi 9T 43 §, T I FRC |

SHRI 5. M, BANERIJEE : This news is
very depressing.
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Ft ot &, & A s 1 A
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SHRI SEZHIYAN (Kumbakonam) 1
The news Is very alarming that there has
been communal strife in Banaras. Tomor-
row at 4 O'Clock we are going to have a
discussion on the communal situation. But
before that we would like to have a full
slatement on whatever material is available
to Government. If-it is given to the House
before 6 O'Clock today, it will be good
bat if it Is not possible, tomorrow morolng
at least we should be provided with a full
statement of fact so that we can also take
that into consideration when we speak during
the discussion tomorrow at 4 0'Clock,

=t g% o5 FYAW : IW FTHC X
BT S FIAH S IZ & ) A8 g ™
FERLRCATATE | gz d@r afi § a
IEF AFE T qAY

SHRI MANUBHAI PATEL (Dobhai) 1
Sir, while speaking on the law and order
shtuation on the 26th, I sald that the Prime
Minister was trying to topple down the
stable Governments in the states and that
she was trylng lo create instability In the
stable State Governments, That was a
categorical thing that I stated on the 26th
while speakiog on the law and order sltua-
tion fo the country.

The same thing is being purposely
allowed to be done in order to see that if
the Siate Governments and the Congress
there do not toe their line, they are harassed
and they are toppled down and the Instabi-
lity Is created there, This is the attitude of
the Government which creates not oniy law
and order situation but it Is encouraging
communal riots also., (Interruptions).

ff ga T ¥R : 75 AT TG §
TAFT § TR F Fa 31 Trfgdy |

=t Avit sieT gwi @ (FiFT) gw aE
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THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND
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TRANSPORT (SHRI RAGHU
RAMAIAH) : I am sorry that certain frres-
ponsible stalements are being made by
responsible Members that the Government
is responsible for riots and so on. 1 must
protest against it......(fnterruptions) There
is nothing of that sort.

ofl g¥W 9% FEAW: A AT §,
agi &1 g 71 food & fof €9 wvod
ATIEE !

SHRI MANUBHAI PATEL i 1 only
quotcd what | spoke on the 26th. The

statement made by the Parliamentary Affairs
Minister is quite irresponsible.

SOME HON, MEMBERS rose.

MR. CHAIRMAN
debate.

This Is not a
I will not allow any thing more.

SHRIMATI SHARDA MUKERIJEE
(Ratnagiri) § Sir, only this morning, when
there was a Call Attention notice about the
Chiel Minlster of West Bengal, these very
Members raised a hue and cry...

SHRI S, M. BANERIJEE : That was
about the Chiel Minpister’s hunger-strike,
This is about the communal riots.

SHRIMATI SHARDA MUKERIEE 1
That is arising out of the break-down of the
law and order situation there, Now, these
very Members are saying all these things......
(Interrupiions).

ot ®o qYo FAAN : 9 Y& gTA™ 41

#R 9g TGS @ § 1 qg [ sfwdy
el g@Et F1 TqET AT §
SHRI SHRI CHAND GOYAL

(Chandlgarh) 1 On a point of order, Sir,
Actually, it was after lunch that 1 read the
entire teleprinter news which had been
displayed outside the Parliament Library,
The situation tbat has developed in Vara-
pasi is rather serious, The position is
that Section 144 has been imposed in the
entire city for a period of one full month.
Curfew has also been imposed. My Informa-
tion s that soine people, some miscreants,
threw some stones on a temple. All these
things are being manoeuvred and, [ think,
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are being done with a political objective,
with a political motive......

MR. CHAIRMAN : Order, order ; there
is no point of order. Thls is another way
of making a speech, 1 don't allow,

SHRI SHRI CHAND GOYAL : Now
that the matter has been raised, the House
has to tuke notice of it, It is a serious
matter., We want the Home Minister or the
Minister of Parliamentary  Affairs to
ascertain facts and to make a statement sO
that the entire House is taken into confi-
dence of what is happening there. The
developments that are taking place are not
of ordinary nature but are of a very serious
nature.

MR. CHAIRMAN ; What is your
point of order 7 There is no point of order.

st gOW WY wEATT © G FEdl
gfFgizg =df mgwg @t s ag
g AT @ aziadr gt & ? E

SHRI 5. M. BANERIJEE 1 On a point
of personal explanation, Sir,

MR. CHAIRMEN : Please sit down,
Your propesal is that what has come in the
teieprinter should be discussed immediately
before 6 O'Clock. It is not possible. It is
impossible for any member to get the news.
Tomorrow we are discussing the communal
situation. These things which you have
brought will also be included in what the
Government have to say.

SHRI S. M. BANERIJEE : On a point
of personal explanation, Sir, Hon. Member,
Shrimati Sharda Mukerjee, said that when
the House was discussing this morning the
hunger strike by the Chief Minister of West
Bengal, I protested saying that it Is a maiter
of law and order and it is a State subject
and it cannot be discussed here. Sir, there
is a differcnce between the hunger sirike by
the Chief Minister for three days only—
three days hunger strike is no hunger strike
because three is no hunger sirike for three
days and commuoal riots, She must realise
that, (Interruptions)

SHRI MANUBHAI PATEL 1 You are
not Sharda Mukerjee.
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SHRI S. M. BANERJEE: | am not
and I do not want. With your white strip
of halr you can become Indira Gandhi.

MR. CHAIRMAN : As I said it will be
discussed tomorrow,

SHRI SHEO NARAIN : We will send
him to the medical college.

THE DEPUTY MINISTER IN THE
MINISTRY OF FORIEGN TRADE
(SHRI RAM SEWAK) : A request has been
made by Mr, Sezhiyan that I may reply
tomorrow in detail. [If you like I will reply
tomorrow.

MR. CHAIRMAN : He miy reply now.

17.22 hrs-
CENTRAL SILK BOARD
(AMENDMENT) BILL—contd.
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